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MR. SPEAKER :Question Hour is over. 

WRITTEN ANSWERS TO 
QUESTIONS 

Two Year Medical Course 

*65. SHRI JAGDISH PRASAD 
MATHUR : Will the Minister of 
HEALTH A'ID FAMILY WELFARE 
be pleased to state whether there is any 
proposal under consideration of Govern
ment to introduce a two veal' medical 
course in place of present syst~m of medical 
education ? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RABI 
RAY): Some suggestions have been 

. received from time to time. but there is as 
yet no concrete proposal under the con
sideration of Government to introduce 
such a course. In any case, it will not be 
in place of the present system. 

Agitation in AUMS 

*67. SHRI R. KOLANTHAIVELU: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) the full facts behind the reported 
agitation in the All India Institute of 
Medical Sciences over Selection Committt'e 
and other matters ; and 

(b) the steps taken by Government to 
see that this premier Institute functions 
in a socially dedicated way to fulfil the 
objectives for which it was constituted ? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RABI RAY): 
(a) The All-India Institute of Medical 
Sciences has stated that there has been no 
agitation in the Institute over the Selection 
Committ~ or any other maW~r. There 
is a solitary case of a writ-petition having 

been filed by one Dr. M. M. Kapur, 
Associate Professor in the Department of 
Surgery in the Supreme Court challeng
ing the constitution of the Standing Selec
tion Committ~ and the validity of the 
appointment of the Director of the Institute. 
This writ petition had earlier been dis
missed by the High Court of Delhi in 
limine and Dr. Kapoor has filed a special 
leave petition in the Supreme Court of 
India. The matter is sub judiel. 

(b) In pursuance of the recommenda
tions contained in the 102nd Report of the 
Estimates Committt>e on Ministry of 
Health and Family Welfare, a Review 
Committee, under the Chairmarupip of 
Shri T. A. Pai, M.P. has ~n apPointed 
to go into the working of All India Institute 
of Medical Sciences, New Delhi and the 
Postgraduate Institute of Medical Educa
tion and Research, Chandigarh. One of 
the terms of reference of the Review Com
mi Itee is to assess how far the Institute has 
achieved the objectives laid-down by the 
Act of Parliament. 

Man Power Supply to Gulf Co_triell 

*69. SHRI S. JAGANATHAN : 
Will the Mini~tcr of EXTERNAL 
AFFAIRS be pleast'd to state: 

(a) whether it is a fact that some coun
tries have entered into comprehensive 
pacts with Gulf countries for man power 
supply; and 

(b) if so, whether Government of India 
also propose to enter into such pacts ? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI ATAL BlHARI VAJ
PAYEE): (a) and (b). We know of a 
few cases where agr~ment! for man
power supply had been entered into by 
others with Gulf countries. Government 
of India is also actively examining the 
question of c(lIlclllding agrcrm .. nts on man
power supply with countries. in the 
West Asian and North African region in
cluding the Gulf countries In fact, an 
inter-ministerial group is currr-ntly r-nga~ed 
in evolving the draft of such comprehenSIVe 
agreements. 

Electrification of Delhi Riac 
Rail_y 

*,0. SHRI VTJAY KUMAR MAL-
HOTRA: Will the Minister of RAIL-
WAYS be pleased to state : 

(a) the estimated expenditure to be in
curred on the electrification of Delhi Ring 
Railway; 

(b) the provision made therefor in the 
current year Budget; and 




